BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL

SOUTHERN ZONE, CHENNAI.

Original Application No. 191 of 2015(S2)
With
Original Application No. 178 of 2014 (SZ)

S.P.Muthuraman

...Applicant
Vs
The Union of India,
Rep. by the Secretary to Government,
Ministry of Environment Forest
and Climate Change,
New Delhi - 110003 & others. ...Respondents
WITH
T. Rajamanickam,
Tiruneveli. ... Applicant(s)
Vs

The District Environmental Engineer,
Tamil Nadu Pollution Control Board,

Tirunelveli and Ors.

INDEX

...Respondent(s)

S.No

Description

Page No.

JOINT COMMITTEE REPORT SUBMITTED TO
HON'BLE NGT WITH RESPECT TO THE
ORDER DATED 21.01.2021 IN O.A.NO.191 OF
2015 (SZ) FILED BY THIRU. S.P.
MUTHURAMAN VS UNION OF INDIA &
OTHERS.

1-32

Filed by
Thiru.C. Kasirajan,
Advocate, Chennai.







Joint Committee Report submitted to Hon’ble National Green Tribunal with

respect to order dated 21/01/2021 in O.A.No.191 of 2015 (SZ) filed by Thiru

S.P. Muthuraman tagged with Original Application No.178/2014 filed by Thiru. T.

Rajamanickam, before Hon’ble National Green Tribunal (SZ)

Hon’ble NGT (SZ) in its order dated 21/01/2021 in O.A.No.191 of 2015 (SZ) filed
by Thiru S.P. Muthuraman tagged with Original Application No.178/2014 filed by Thiru.

T. Rajamanickam vide Para No.6 has directed the following:

Para-6: “In order to monitor the compliance with the recommendations made by the
committee, we feel that it is necessary to direct the committee itself to supervise the
same as to whether the recommendations made by them were complied with by the
Tirunelveli Corporation and whether those things are sufficient to meet the situation till
permanent solution is made by them and to submit the report to this Tribunal in this

regard.”

Hence the joint Committee meeting was convened by the District
Collector/Chairman ,Joint Committee on 25/02/2021 by 10.00 A.M at Tirunelveli District
Collectorate to review the compliance of action plan furnished by the local body
concerned in the control of sewage pollution to water bodies mainly River

Thamirabarani and various irrigation channels.

During the meeting, the District Collector, Tirunelveli reviewed the various action
plans furnished by the local body concerned in the control of sewage pollution to water

bodies mainly River Thamirabarani and various irrigation channels.

During the meeting, the Municipal Commissioners of Vickramasingapuram and
Ambasamudram have informed that the study on the quantity of sullage generated and
the insitu treatment units proposed for the treatment of sullage/grey water let out from

the area was carried out by Tamilnadu Water Investment Company Limited [TWICL],

Chennai.



Similarly the Executive Officers of the Town Panchayats also informed that an
inception study have been conducted in all town Panchayats on the sewage generation
and pollution caused to the irrigational channels and about the treatment units to be

adopted.

Hence the District Collector, Tirunelveli has suggested that the actual quantity of
sewage/sullage generated, number of discharge points, treatment plant details is
required and the consultant appointed for the study by the Local bodies may be called
for a presentation before the joint committee to finalise the status of action plan
prepared and the proposed date of completion of action plan. The minutes of the

meeting is enclosed in Annexure-1

Accordingly the Commissioner, Tirunelveli Municipal Corporation, the
Commissioners, Vickramasingapuram Municipality & Ambasamudram Municipality and
the Executive Officers, of Kallidaikurichi, Veeravanallur, Mukkudal, Pathamadai,
Melasevel, Cheranmahadevi, Gopalasamudram & Naranammalpuram Town
Panchayats were addressed to make a presentation on 09/03/2021 before the Joint

Committee.

On 09/03/2021, the Local Bodies namely Tirunelveli Municipal Corporation,
Municipalities & Town Panchayats discharging sewage int.o River Thamirabarani and
irrigation channels had made a presentation on the various actions taken on the
compliance of action plan to curtail the sewage discharge into water bodies and the time

schedule for completion of the action plan.

The present status of action plan furnished by the Local body is tabulated in
Annexure-2

The status of compliance of the Joint Committee recommendation is tabulated in

Annexure-3



AnnExyRE~|

Minutes of the Joint Committee meeting held at District Collectorate, Tirunelveli,

on 25.02.2021 by 10.00 A.M in_compliance of Hon’ble NGT (SZ} order dated
21/01/2021 in O.A No. 191 of 2015 & O.A No. 178 of 2014 in the matier of

Thamirabarani River pollution.

Present:
TvliTmt
1. ¥W.Vishnu, LA.S, - District Collector, Tirunelveli District/
; Chairman, Joint Commitise
2. G. Kannan - Commissioner, Tirunelveli Municipal Corporation/
Member, Joint Commitiee
3. R. Rajkumar --Scientist ‘'D’, CPCB, Regional Directorate,

ChennaifMember, Joint Committee.

4. A. Romalt Terric Pinto Fdo - District Environmental Engineer, _TN_PCB
Tirunelvelifidember, Joint Committes

5. T. Annadurai -Executive Engineer, PWD (WRD) Thamirabarani
: Basin Division TirunelvelifMember,. Joint Committes

Other Officials Present

8. Municipal Commissioners - Vickramasingapuram & Ambasamudram
Municipalities

7. Executive Officers - KaiIidaikuri'ch_i.'s!eeravanaIIur,Mukkudal,Pathamadai
| Town Panchayats Cheranmahadevi, Gopalasamudram, Melasevel &
MNaranammalpuram

—000---

The District Environmental Engineer, TNPCB, Tirunelveli welcomed the joint
Committee Members-and officials of other Government stake holder Departments and
briefed the Hor'ble NGT (SZ) order dated 21.01.2021 in O.A. No 191 of 20158 D.A.
No. 178 of 2014 filed by Thiru S.P. Muthuraman, Sankar Nagar and T, Rajamanickam
respectively in the matter of Thamirabarani River Pollution. He also informed that the
status on the completion of action plan fumished by the Tirunelveli Corporation,
Municipalites and Town Panchayats for the control of pollution caused fto
Thamirabarani River and irrigation channel by the discharge of local bedy sewage and
the compliance of the joint Committee recommendations by various stakeholders
department earlier submitted before the Hon'ble NGT(S8Z) has to be reviewed by the
Joint Committee constituted in this matter and to submit a repert to Hon'ble NGT(SZ)
on or before 24/03/2021.
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Thamirabarani and wvarious irrigation channels. The Municipal Commissioners of
Wickramasingapuram and Ambasamudram have informed that the study on the quantity
of sullage generated and the insitu treatment units proposed for the treatment of
sullage/grey water let out from the area was carried out by Tamilnadu Water Investment
Company Limited [TWICL], Chennai.

Similarly the Exscutive Officers of the Town Panchayats also informed that an
inception study have been conducted by TWICL, Chennai in all town Panchayats on the
sewage generafion and pollution caused fo the irrigational channels and about the
treatment units to be adopted. i

Hence the District Collector, Tirunelveli has suggested that the actual quantity of
sewage/sullage generated, Number of discharge points, treatment plant dstails is
required to be presented before the committee and the consuitant appointed for the
study by the Local bodies may be called for a presentation to finalise the status of
action plan prepared and the proposed date of completion of action plan.

At the outset, the following decisions were arrived

1. A defailed presentation to be made before the joint Committee by the appointed
consultant for carrying out the study on the generation, present mode of disposal
.of domestic sewage, quantifying the total sewagefsullage generated, the
treaiment sugdested and the action plan for the control of sewage/sullage let into
into irrigation ¢channels.

Also a presentation on the design of FSTP provided, mode of conveyance of
septic tank wasiewater to FSTP, and the mode of disposal of treated sewage
has to be made by the consultant appointed by CMA.

Action: RDMA, Tirunelveli, Commissioners, V.K. Puram
Municipality &Ambasamudram Municipality
2. A detailed préseutation to be made before the joint Committeg by the appointed
consultant on the generation, present mode of disposal of domestic sewage,
quantifying the total sewage/sullage generated, the treatment suggested and the
action plan for the control of sewage/sullage let into irrigation ch\am nels.

Action: Assistant Director, Town Panchayat, Tirunelveli &
Executive Officers of Kallidaikurichi, Veeravanallur, |
Mukkudal, Cheranmahadevi, Pathamadai,
Gopalasamudram, Melasevel & Naranammalpuram

Town panchayats i
1..

2



3.

A detailed presentation to be made before the joint Committee by the appointed
consultant on the insitu treatment (DEWATS) proposed/provided by the
Tirunelveli Corporation as temporary arrangement. The presentation shall

‘inclucle details on the guantification of sevrage generation, area /population

covered, design parameters adopted and the present furction of the DEWATS
treatment.

Also a presentation on the newly proposed SBR treatment for the treatment of
sewage proposed fo be collected through UGSS scheme Phase-ll & Il and
various work on the UGSS scheme completed under Phase-ll & lil.

A presentation on the wastewater generation from washerman acivifies and
. proposed dhobikana with adequate treatment proposed shall also be made with

mode of disposal of the treated wastewater.

Action: Commissioner, Tirunelveli Corporation

The presentation shall be made before the joint Committes at District Collectorate on
the date and time which will be intimated separately.

To,

OB e N

With that the meeting came to an end.

Jistrict Collector
g/ Tirunelveli District
The Joint Commitiee Members

The Regional Director of Municipal Administration, Tirunelveli
The Commissioners, Ambasamudram & V.K. Puram Municipalifies
The Assistant Direcior, { Town Panchayat), Tirunelveli

. The Executive Officers, Kallidaikurichi, Vesravanallur, Mukkudal

Cheranmahadsvi, Pathamadai, Gopalasamudram
Melaseval & Naranammalpuram Town panchayats

R
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Photograph showing the infrastructures of UGSS Phase-ll under construction by
Tirunelveli Corporation

Lifting Station 9-Zone-lli- Sindhupoondhurai Lifting Station 10 Zone-lll- Kailasapuram

Lifting Station 11-Zone-lll- Meenakshipuram



Photograph showing the infrastructures of UGSS Phase-lll under construction by
Tirunelveli Corporation

Lifting Station LS-12-Zone-4- Tholkappiyar Street Lifting Station 13-Zone-4-Thirukurippu Thondar street

A0Mar 8,2021 11:40
anyakimari High
W aranammalpur

Lifting Station 17-Zone-4 — Kilanatham melur Road Lifting Station 27-Zone-5- Melanatham
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Photograph showing the Temporary Treatment units proposed by
Tirunelveli Municipal Corporation
Completed

KOKKIRAKULAM (opposite to Collectorate)



rourse N 3501

1

Vannarapettai Valaiyapathi street
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Fecal sludge Treatment Plant

Photograph showing construction of FSTP

Ambasamudram Municipality ( Sep’2020)



Vagalklam Ref Amfasamudram, Tamil Nadu 827413, ndia \agalkulam Ra, Ambasamudam, Tami NaduB27&13 India

Ambasamudram Municipality (Feb’2021)
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The following action is to be taken by the Local bodies to expedite the commencement

and completion of action plan

1. The corporation has informed that action plan for temporary treatment of Sewage
of 0.26 MLD was submitted only for Sewage water directly let into the River
Thamirabarani. Committee is of the opinion that sewage pollution causing to any
water bodies needs to be addressed, so the corporation shall prepare action plan
for remaining sewage being discharged without treatment other than the
Tamirabarani river.

2. The Corporation has informed that the temporary DEWATS system provided in
the flood plain zone is not affected during the recent flood of January 2021. In
order to verify the claim made by the corporation, TNPCB shall inspect the site to
assess the status as well as functioning/ working efficiency of temporary

treatment system & its maintenance and submit the report with evidences.

3. Even though corporation claims that the system is not affected due to flood.,
Committee is of the opinion that any activities being carried out in flood plain
zone found to be in violation, so PWD shall issue necessary notice to corporation

to stop & relocate the activities from flood plain zone.

4. The Tirunelveli Corporation shall complete the construction of DEWATS
treatment in the left out location namely Korukkuthurai, Vannarapettai Ramalingar

Street &Udayarpatti and put into operation after obtaining necessary permission
from PWD.

5. DEWATS technology includes specific vegetation to reduce pollution load, which

is not completed so for. Corporation shall take necessary steps to complete the
work within a month.

6. The Tirunelveli Corporation shall periodically maintain the DEWATS treatment
units in operation for removal of solids captured and the filtration bed materials to
be regularly replaced for effective operation.

7. The Tirunelveli Corporation shall explore the possibility of providing temporary
treatment units to treat the sewage let into irrigation channel namely Kodagan

Channel, Palayamkal Channel, Tirunelveli Channel to reduce pollution load.

8. The Tirunelveli Corporation shall expedite the completion of the UGSS Phase-1&
Phase-lll and to adhere to the time schedule.



o & Tiilnelvell Corporation shall take necessary action to obtain Consent to

Establish from TNPCB for the proposed Sequential Batch Reactor based
Sewage Treatment Plant.

10.The Tirunelveli Corporation shall take necessary action to assess the quantity of
effluent to be generated from the dhobikana to be setup and the details on the
Effluent Treatment Plant proposed and to commence the establishment of the
plant after obtaining Consent to Establish of the TNPCB.

11.The Tirunelveli Corporation shall take necessary action to explore all possibilities
to utilise the treated sewage for beneficial use.

12.The Vickramasingapuram & Ambasamudram Municipality shall finalise the mode
of short term treatment options for the treatment and disposal of grey water and
to expedite the work immediately.

13.The Vickramasingapuram & Ambasamudram Municipality shall take necessary
action to prioritize the septic tanks for cleaning and ensure that the vehicle
engaged for septic tank cleaning disposes the septic tank waste only to FSTP for
further treatment and disposal.

14.The Town Panchayats mentioned in the report shall take necessary action fo
prepare DPR for the treatment and disposal of the sewage /sullage let into
irrigation channels/ Thamirabarani river.

I W,

Shri. R. Rajkumar, Shri.T. Annadurai

[Scientist ‘D', CPCB, [Commissioner, Tirunelveli [Executive Engineer,
Regional Directorate ,Chennai Municipal Corporation] PWD/WRD Thamirabarani
Member, Joint Committee Member, Joint Committee Basin Division]

Member, Joint Committee

Y

F
Shri. A.Ro ric Pinto Fdo, Shri VAVishnu, LA.S
[District Environmental Engineer, [District Collector, Tirunelveli District]
TNPCB, Tirunelveli] Chairman, Joint Committee

Member, Joint Committee
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BEFORE THE HON’BLE NATIONAL
GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI.

Original Application No.191 of 2015(S2)
With
Original Application No.178 of 2014(S2)

S.P.Muthuraman

...Applicant
Vs
The Union of India & others
WITH
T. Rajamanickam,
Tiruneveli. ... Applicant(s)

Vs
The District Environmental Engineer,
TNPCB, Tirunelveli and Ors.
...Respondent(s)

JOINT COMMITTEE REPORT
SUBMITTED TO HON'BLE NGT WITH
RESPECT TO THE ORDER DATED
21.01.2021 IN O.A.NO.191 OF 2015 (SZ)
FILED BY THIRU. S.P. MUTHURAMAN
VS UNION OF INDIA & OTHERS

Advocate for Respondents No. 4 & 5"
Thiru.C. Kasirajan,
Advocate, Chennai.

Dated:22.03.2021.

Date of hearing on 24.03.2021.



